-

versions) published in Notiﬁcaﬂon
No, S.0. 800(E) in Gazette of India
dated the ]12th November, 1982
under sub-section(4) of section 133
of the Motor Vehicies Act, 1939,
[Placed in Library See NoO, LT-—
5971/83)

(3) A copy of Nolificalion No.
G.SR. 59 (Hindi and English ver-
sions) published in Gazette of India
dated the 15th January, 1983 ap-
proving the Tuticorin  Port (Autho-
risation, of Pilots) Amendments Re-
gulations 1981, framed by the Board
of Trustees O the Port of Tuticorin
in exercise of the powers conlerred
by the Major Port Trusts Act, 1963;
under sub-section (4) of section
124 of the said Act,

[Placed in Library See No, LT —
5972/83).

(4y A copy each of the following

papers (Hindi and Eng!ish versions)

under sub-section (1) of sectlion
619A of the Companies Actl, 1956:—

(a) (i) Reviey by the Government
on the working of the Cochin Ship-
yvard Limited, Cochin; for the year
1981-82,

(iiy Annual Report of the Cochin
Shipyvard Limited Cochin, for the
year 1981-82 aleng with Audited
Accounis and the comments ol the
Comptroller and Auditor General
thereon.

[Placed in Library See No LT—
5973/83).

{(b) (i) Review by the Govern-
meni on the working of the Mogul
Line Limited, Bombay; for the year
1981-82,

(ii) Annuai Repor! of the Mogul
Line Limited Bombay; for the vear
1981-82 a'ong with Audited Accounts
and the ¢ mments of the Comblrel-
ler and Auditor General ther2on.

[Placed in Library See No LT-—
5974/83],

905 . - Papers Laid muox)m 2 1m ma;

AND ANNUAL eron'r ) :
COUNCIL  FOR SUGAR Ilwmr‘
1981-82 AND A_STATEMENT FOR m

THE MINISTER OF STATE Gru g
THE MINISTRY OF FOOD AND
CIVIL. SUPPLIES (SHRI BHAGWAT
JHA AZAD): I beg to iay.on the .
Table: — :

(1) A copy of the Sugar Cess
Rules 1982 (Hindi and English yer-
sions) published in Notificataion No,
G.S.R. 720(E) in Gazelte of India
dated the 25th November, 1982
under sub-section (3) of section 6 of
the Sugar Cess Act, 1982.

[Placed in Library See No, LT-—
5975/83].

(2) A copy of the Annual Repoct
(Hindi and English versions) of the
Development Council for Sugar In-
dustry for the year 1081-82, under
sub-gection (4) of section 7 of the
Industries (Development and Regu-
lation) Act, 1951 :—

(3) A slalenent (Hindi and Eng-
lish versions) regarding Review Ly
the Governinent on the working of
the Development Council for Sugar
Industry for the vear 1981-82.

(4) A statement (Hindi and Eng-
lish versions, showing reasons for
deluy  in laying the papers mentioned
at (2) above,

[Placed in liihrary See N LT -
HUT6/83].

ANNUAL REPOHRT OF AND REVIEW ON THE

WORKIN(G. OF THE SCHOOL oF BUBDHIST

PHILOSOPHY, LEH-LADAKH yon 1081-82
AND A STATEMENT FOR DELAY.

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL. WELFARE
(SHRI P. K. THUNGON)- | beg to lay
on the Table'—

(1) (i) A copy of the Annual Re-
port (Hindi and English versiong) of



